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Supreme Court [14]

Amitabh Yash v. Manoj Rajan Tripathi, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine
SC 6090

Ayyavu v. Prabha, (S. Abdul Nazeer and J.K. Maheshwari, JJ.), 2022 SCC OnLine SC 2538
C. Velusamy v. K Indhera, (P.S. Narasimha and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC 142

GBJ Hotels (P) Ltd. v. Sriharan Sripathmanathan, (Dipankar Datta and Manmohan, JJ.), 2025 SCC
OnLine SC 3078

GBJ Hotels (P) Ltd. v. Sriharan Sripathmanathan, (Dipankar Datta and Manmohan, JJ.), 2025 SCC
OnLine SC 3079

GBJ Hotels (P) Ltd. v. Sriharan Sripathmanathan, (Dipankar Datta and Manmohan, JJ.), 2025 SCC
OnLine SC 3080

K.M. Shaji v. M.V. Nikesh Kumar, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC
139

Nagpur Housing & Area Development Board v. Manohar Burde, (J.K. Maheshwari and K. V.
Viswanathan, JJ.), 2023 SCC OnLine SC 2562

Nagpur Housing & Area Development Board v. Manohar Burde, (J.K. Maheshwari and Sanjay Karol,
J1.), 2024 SCC OnLine SC 6089

Ram Singh v. Rajendra Pratap Singh, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine
SC 138

Shivangi Shankar v. Reshma Estate (P) Ltd., (J.K. Maheshwari and K.V. Viswanathan, JJ.), 2023 SCC
OnLine SC 2561

State of T.N. v. State of Karnataka, (Vikram Nath and N.V. Anjaria, JJ.), 2026 SCC OnLine SC 141

U.P. Power Corpn. Ltd. v. Satya Ram, (Hima Kohli and Rajesh Bindal, JJ.), 2023 SCC OnLine SC
2560

Yatendra Singh v. State of U.P., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 140

Allahabad High Court [40]
Ajay Chahar v. State of U.P., (Mayank Kumar Jain, J.), 2024 SCC OnLine All 10059
Anjali Srivastava v. State of U.P., (Ajay Bhanet, J.), 2024 SCC OnLine All 10045
Ankur Asthana v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 101
Asthamah v. State of U.P., (Neeraj Tiwari, J.), 2024 SCC OnLine All 10047
Avneet Kumar v. State of U.P., (Neeraj Tiwari, J.), 2024 SCC OnLine All 10046
Balram v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 10052

Baratu Quraishi v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2024 SCC OnLine All
10067

Committee of Management Gandhi Inter College v. State of U.P., (Chandra Kumar Rai, J.), 2024
SCC OnLine All 10057

Deena Nath v. State of U.P., (Chandra Kumar Rai, J.), 2024 SCC OnLine All 10054

Deepak Kumar v. State of U.P., (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 10055
Dilip v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2024 SCC OnLine All 10064
Ghanshyam Tiwari v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 109
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Giris Narayan Sharma v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2024 SCC OnLine All
10066

Girish Chandra Upadhyay v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 10062

Harish Chandra v. Board of Revenue, (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All
10056

Harshvardhan Rai v. Risha Singh, (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC
OnLine All 10070

Hemant Verma v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 110

Isham Pal Singh v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2024 SCC OnLine All
10065

Jitendra Kumar v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 102

Jyoti Kamal v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 100

Kashi Prasad v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 10051

Khoobkaran v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2024 SCC OnLine All 10063
Kirti Verma v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 107

Km. Deepa v. State of U.P., (Deepak Verma, J.), 2024 SCC OnLine All 10060

Manish Tripathi v. State of U.P., (Abdul Moin, J.), 2024 SCC OnLine All 10050

Mayadeen v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 108

Meera Paswan v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 10048

Murtuja Khan v. Director of Consolidation, (Jaspreet Singh, J.), 2024 SCC OnLine All 10053

Praveen Kumar Pathak v. Shilpi Pathak, (Saumitra Dayal Singh and Donadi Ramesh, JJ.), 2024
SCC OnLine All 10069

Prem Mohan v. State of U.P., (Padam Narain Mishra, J.), 2026 SCC OnLine All 106
Priyank Kumar v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 111

Rajeev Saxena v. Kumari Riya Saxena, (Saumitra Dayal Singh and Donadi Ramesh, JJ.), 2024 SCC
OnLine All 10071

Rajesh Kukreja v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 103
Rinki v. State of U.P., (Deepak Verma, J.), 2024 SCC OnLine All 10058
Shane Alam Detinue v. State of U.P., (Saurabh Srivastava, J.), 2024 SCC OnLine All 10072

Sharad Enterprises v. State of U.P., (Saral Srivastava and Amitabh Kumar Rai, JJ.), 2026 SCC
OnLine All 105

Sudha Rani v. UPSRTC, (Alok Mathur, J.), 2024 SCC OnLine All 10068

Vidya Rani v. State of U.P., (Rajesh Singh Chauhan, J.), 2024 SCC OnLine All 10061

Vishal Singh v. Devi Patan Mandal, (Syed Qamar Hasan Rizvi, J.), 2026 SCC OnLine All 104
Zubeda Khatoon v. State of U.P, (Neeraj Tiwari, J.), 2024 SCC OnLine All 10049

Andhra Pradesh High Court [17]

A.P. SRTC v. Datla Ramaraju, (Battu Devanand and A. Hari Haranadha Sarma, JJ.), 2026 SCC
OnLine AP 244

Adla Shekar Reddy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP
237
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Bandi Nagababu v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 238

Commr. of Intermediate Education v. K.V.R. Srinivasu, (Battu Devanand and A. Hari Haranadha
Sarma, JJ.), 2026 SCC OnLine AP 245

Coromandel International Ltd. v. Asstt. Commr., (R. Raghunandan Rao and Harinath N., JJ.), 2024
SCC OnLine AP 5835

Kessireddy Rajasekhar Reddy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC
OnLine AP 239

Latchupatni Param Naidu v. State of A.P., (D. Ramesh, J.), 2026 SCC OnLine AP 249

Muppidi Avinash Reddy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine
AP 236

New India Assurance Co. v. Devarakonda Ramesh, (T.C.D. Sekhar, J.), 2026 SCC OnLine AP 241
Oriental Insurance Co. Ltd. v. Injeti Naga Raju, (T.C.D. Sekhar, J.), 2026 SCC OnLine AP 242

Richi Men Silks Ltd. v. CCE, (Battu Devanand and A. Hari Haranadha Sarma, JJ.), 2026 SCC
OnLine AP 235

Sanka Lakshmi Deepa v. State of A.P., (Harinath N., J.), 2026 SCC OnLine AP 248

Sanofi India Ltd. v. M.R. Chandrasekhara Prasad, (Challa Gunaranjan, J.), 2026 SCC OnLine AP
247

Sk. Khadermasthan v. M. Rakshna Kumar, (Battu Devanand and A. Hari Haranadha Sarma, JJ.),
2026 SCC OnLine AP 246

State v. Bikkina Kondala Rao, (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 240

Vedala Wilson Raju v. State of A.P., (Battu Devanand and A. Hari Haranadha Sarma, JJ.), 2026 SCC
OnLine AP 243

Venkateswara Infratech v. National Faceless Assessment Centre, (Battu Devanand and A. Hari
Haranadha Sarma, JJ.), 2025 SCC OnLine AP 4951

Bombay High Court [100]
Ananda Kondi Satpute v. Shivaji Bandu, (Sharmila U. Deshmukh, J.), 2024 SCC OnLine Bom 5819
B.S. Sudhishkumar v. Reshma Dyeing (P) Ltd., (Shivkumar Dige, J.), 2024 SCC OnLine Bom 5799

Bajaj Allianz General Insurance Co. Ltd. v. Mohan Bapuso Kshirsagar, (Shivkumar Dige, J.), 2024
SCC OnLine Bom 5803

Bajrang v. State of Maharashtra, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024 SCC OnLine Bom
5862

Bhagyashriv. State of Maharashtra, (Vibha Kankanwadi and S.G. Chapalgaonkar, JJ.), 2024 SCC
OnLine Bom 5822

Bharat v. Union of India, (G.A. Sanap, J.), 2024 SCC OnLine Bom 5782

Camilo Cardozo v. Ana Maria Severina Mendes E. Crasto, (M.S. Sonak, J.), 2024 SCC OnLine Bom
5876

Chirag v. Nil, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024 SCC OnLine Bom 5867
Dagduba Gangaram Armal v. State of Maharashtra, (G.A. Sanap, J.), 2024 SCC OnLine Bom 5816

Deshmukh Aamerali Hamidali v. State of Maharashtra, (Vibha Kankanwadi and S.G.
Chapalgaonkar, JJ.), 2024 SCC OnLine Bom 5821

Devandra Naik v. Oswald Caldeira, (M.S. Sonak, J.), 2024 SCC OnLine Bom 5875
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Dilip Gulelkar v. State of Goa, (Bharat P. Deshpande and Valmiki Menezes, JJ.), 2024 SCC OnLine
Bom 5881

Dilip Shankarrao Junghare v. Pramod Kedarnath Gandhi, (Anil S. Kilor, J.), 2024 SCC OnLine Bom
5824

Ganesh v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2024 SCC OnLine Bom 5857

Gayatri Mahila Udyog Sahakari Sanstha v. Maharashtra Jeevan Pradhikaran, (Anil L. Pansare, J.),
2024 SCC OnLine Bom 5818

General Manager v. Bharati Nandkishore Patil, (G.A. Sanap, J.), 2024 SCC OnLine Bom 5812

General Manager v. Bhupendra Singh Surindra Singh Saluja, (G.A. Sanap, J.), 2024 SCC OnLine
Bom 5808

General Manager v. Bhupendra Singh Surindra Singh Saluja, (G.A. Sanap, J.), 2024 SCC OnLine
Bom 5809

General Manager v. Bhupendra Singh Surindra Singh Saluja, (G.A. Sanap, J.), 2024 SCC OnLine
Bom 5810

General Manager v. Bhupendra Singh Surindra Singh Saluja, (G.A. Sanap, J.), 2024 SCC OnLine
Bom 5811

General Manager v. Jyotsna Anant Bhondu, (G.A. Sanap, J.), 2024 SCC OnLine Bom 5784
General Manager v. Lata Jaikumar Bhende, (G.A. Sanap, J.), 2024 SCC OnLine Bom 5802
General Manager v. Mangesh, (G.A. Sanap, J.), 2024 SCC OnLine Bom 5785

General Manager v. Manjula Nareshkumar Kasat, (G.A. Sanap, J.), 2024 SCC OnLine Bom 5797
General Manager v. Prakash Sundarlal Kela, (G.A. Sanap, J.), 2024 SCC OnLine Bom 5789
General Manager v. Rajeshkumar, (G.A. Sanap, J.), 2024 SCC OnLine Bom 5798

General Manager v. Rupali Dalpatbhai Mehta, (G.A. Sanap, J.), 2024 SCC OnLine Bom 5807

General Manager v. Sau. Padmadevi Subhashchandra Rathi, (G.A. Sanap, J.), 2024 SCC OnLine
Bom 5788

General Manager v. Subhash Narsinghdas Rathi, (G.A. Sanap, J.), 2024 SCC OnLine Bom 5795
General Manager v. Vijay, (G.A. Sanap, J.), 2024 SCC OnLine Bom 5817
Govind Ratan Mhatre v. Prashant Builders, (Kishore C. Sant, J.), 2024 SCC OnLine Bom 5869

Hiten Khatau v. Union of India, (Revati Mohite Dere and Manjusha Deshpande, JJ.), 2024 SCC
OnLine Bom 5760

Industrial Development Bank of India (IDBI) Ltd. v. Unio of India, (M.S. Sonak and Jitendra Jain,
JJ.), 2025 SCC OnLine Bom 6102

Jagannath v. State of Maharashtra, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024 SCC OnLine Bom
5773

Jimesh Ranawat v. Deepika Jimesh Ranawat, (Sharmila U. Deshmukh, J.), 2024 SCC OnLine Bom
5765

Kavita Machindra Pawar v. State of Maharashtra, (Mangesh S. Patil and Shailesh P. Brahme, JJ.),
2024 SCC OnLine Bom 5774

Kisanrao v. State of Maharashtra, (G.A. Sanap, J.), 2024 SCC OnLine Bom 5806
Kurshna Yashwant Mali v. State of Maharashtra, (S.M. Modak, J.), 2024 SCC OnLine Bom 5854
Lasmayya Lasmayya Bandarkanti v. Ramesh, (Anil L. Pansare, J.), 2024 SCC OnLine Bom 5761
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Ministry of Mines [Mineral (Auction) Amendment Rules, 2026 Noti. No. G.S.R. 71(E)]
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 60(E)]
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 61(E)]
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Ministry of Power [JERC for the State of Goa and Union Territories (Conduct of Business) (7th
Amendment) Regulations, 2025 Noti. No. JERC:1/2009]

Ministry of Power [Noti. No. JERC-31/2024]

State Rules [4]
Delhi Legal Metrology (Enforcement) Amendment Rules, 2026
Senior Scientific Assistant (Finger Print) Forensic Science Laboratory Recruitment Rules, 2024
Goa (National Geospatial Knowledge Based) Land Survey of Urban Habitations Rules, 2025
Greater Bengaluru Area (Advertisement) Rules, 2025
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